IN THE HIGH COURT OF ORISSA,CUTTACK

Institution of Applications for issue of Certified Copies.

Date 09.03.2023
Judge /|C.C
Applied
For
Order
WP(C)- |ACHYUTANAN COURT
1 2;930/20 23'03'20 5103/202 DA 0. No. 3 2;23_03_ (Seat No-)
3 PATTANAIK OLD 06
Order
CONTC- COURT
27931/20 (09.03.20 P. K. Dtd.
2 53 03 1433/201 0o 0. No. 3 [ooe oo (Seat No-)
8 OLD
06
Order
CONTC- COURT
27932/20 (09.03.20 R. K. Dtd.
3 53 03 8201/202 - - 0. NO. 3 L oon o (Seat No-)
2 OLD
06
Order
CONTC- RANJAN COURT
4 3;933/20 23‘03‘20 8200/202 KUMAR .0. NO. 3 2325_03_ (Seat No-)
2 BEHERA OLD
06
Order
5 [27934/20 09.03.20 CONTC-  LOKANATH o moUR btd. (Seat No-)
23 23 994/2023 DASH -9 : 2023-03-
OLD
06
Order
CONTC- COURT
6 [27935/20 09.03.20 5155,502 7. BARIK 0. No. 3 [Ptd: (Seat No-)
23 23 2023-03-
1 OLD
06
Order
CONTC- COURT
7 |27936/20 09.03.20 5,35 505 7. parIK 0. No. 3 [Ptd. (Seat No-)
23 23 2023-03-
1 OLD
06
Order
CONTC-
27937/20 (09.03.20 BIJAY COURT  Dtd.
8 23 23 §939/202 wonar pas ©° No. 3 2023-03- (Seat No-)
06
Order
CONTC- COURT
27938/20 (09.03.20 BISWAJIT Dtd.
9 23 23 7835/202 MOHAPATRA .0. NO. 3 2023-03- (Seat No-)
1 OLD
06
CONTC- |SAROJ COURT
10 2;939/20 gg'°3'2° 5039/202 KUMAR .0. [NO. 3 giger (Seat No-)
2 PARIDA OLD :




11

12

13

14

15

16

17

18

19

20

21

22

27940/20
23

27941/20
23

27942/20
23

27943/20
23

27944/20
23

27945/20
23

27946/20
23

27947/20
23

27948/20
23

27949/20
23

27950/20
23

27951/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

CONTC-
5913/202
1

CONTC-
7813/202
1

WP (C) -
19118/20
12

WP (C) -
3383/202
3

WP (C) -
3383/202
3

WP (C) -
4368/202
2

CMAPL-
52/2008

CMAPL-
52/2008

WP (C) -
6039/202
3

WP (C) -
36098/20
22

WP (C) -
27274/20
21

WP (C) -
5239/202
3

PABITRA
KUMAR
MOHANTY

M/S.S.K.BH
ANJADEO

B. MOHANTY

PRASANJIT
BEHERA

B. MOHANTY

SARITA
PANDA

R.K.MAHABH
oI

M.NAYAK

B.SINGH

NIRANJAN
MAHARANA

S. C. DAS

ACHYUTANAN
DA
PATTANAIK

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 9

COURT
NO. 3

COURT
NO. 3

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
02

Order
Dtd.
2023-03-
02

Order
Dtd.
2023-03-
06

Judgement
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-)

No-)

No-)

No-)

No-)

No-)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)



WP(C)-  ACHYUTANAN court Order

27952/20 09-03-2015105/202 pa c.o. mo.3 E% (Seat No-4)
3 PATTANAIK OLD 06
Order
WP (C) - COURT
27953720 09.03.20 NIRANJAN Dtd.
2 bt 36097/20 | EANeTL  c.o. Mo 3 D8 (Seat No-4)
22 oLD
06
27954720 09.03.20 "E(C)- COURT giger
o bt 22989/20 SARAT DASH C.0. ool OES- (Seat No-4)
15
06
Order
WP (C) - COURT
27955/20 09.03.20 c. R. Dtd.
2 bt 3444/202 |0 %- c.o. No.3 oS- (Seat No-4)
3 OLD
06
27956/20 (09.03.20 ?iig;;zo b x.paTRI |c.o. |COURT gigér (Seat No-4)
23 23 K. ‘0 No. 9 2023-03-
04
03
27957/20 (09.03.20 YE:S;;zo sk mana  c.o. |COURT ped (Seat No-4)
23 23 R 9 IN0. 9 2023-03- eat Yo
04
03
Order
WP (C) - COURT
27958/20 09.03.20 NIRANJAN Dtd.
2 bt 36096/20 [ oiieRl  c.o. No. 3 ot (Seat No-4)
22 OLD
06
WP (C) - Order
27959/20 09.03.20 P.K.MOHANT COURT  |Dtd.
. bt 3592/202 ¢ c.o. T s (Seat No-4)
2
06
Order
WP (C) - COURT
27960/20 09.03.20 BIKRAM Dtd.
o o 5414/202 SotRRY c.o. No.3 oS- (Seat No-4)
3 OLD
06
Order
WP (C) - COURT
27961/20 09.03.20 ;5 ,04/50 s k.PARIDA C.0. No. 3 Ptd: (Seat No-4)
23 23 2023-03-
05 OLD
06
Order
WP(C)- |SANTOSH COURT
2;962/20 g§'°3'2° 3433/202 KUMAR c.0. NO. 3 2;25_03_ (Seat No-4)
3 MAHANTY OLD 06
Order
WP (C) - COURT
27963/20 109.03.20 25337/20 M.BARAL C.O. NO. 3 Dtd., (Seat No-4)
23 23 2023-03-
22 oLD
06
WP (C) - COURT
2;964/20 g§'°3'2° 11350/20 |S.K.PARIDA [C.0. |NO. 3 gijer (Seat No-4)

06 OLD



36

37

38

39

40

41

42

43

44

45

46

47

27965/20
23

27966/20
23

27967/20
23

27968/20
23

27969/20
23

27970/20
23

27971/20
23

27972/20
23

27973/20
23

27974/20
23

27975/20
23

27976/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
221/2022

WP (C) -
6038/202
0

WP (C) -
6038/202
0

WP (C) -
24256/20
17

WP (C) -
24232/20
17

WP (C) -
24254/20
17

WP (C) -
24255/20
17

WP (C) -
24253/20
17

WP (C) -
5706/202
3

ABLAPL-
1983/202
3

WP (C) -
5932/202
3

WP (C) -
5598/202
3

P.BEHERA

P.BEHERA

D.N.SAHOO

BIKRAM
BEHERA

BIKRAM
BEHERA

BIKRAM
BEHERA

BIKRAM
BEHERA

BIKRAM
BEHERA

S.DAS

APURBA DAS

T .BARIK

R.C.ROUT

GENER
AL

C.0.

Cc.o.

COURT
NO. 1

COURT
NO. 19

COURT
NO. 19

COURT
NO. 19

COURT
NO. 19

COURT
NO. 19

COURT
NO. 19

COURT
NO. 19

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)

No-4)



48

49

50

51

52

53

54

55

56

57

58

59

60

27977/20
23

27978/20
23

27979/20
23

27980/20
23

27981/20
23

27982/20
23

27983/20
23

27984/20
23

27985/20
23

27986/20
23

27987/20
23

27988/20
23

27989/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
5597/202
3

WP (C) -
6157/202
3

WP (C) -
6156/202
3

RSA-
367/2022

WP (C) -
24252/20
17

WP (C) -
6155/202
3

WP (C) -
24250/20
17

WP (C) -
6153/202
3

WP (C) -
24245/20
17

WP (C) -
35955/20
22

WP (C) -
24238/20
17

WP (C) -
24236/20
17

WP (C) -
24234/20
17

R.C.ROUT

R.C.ROUT

R.C.ROUT

DILLIP
SAMAL

BIKRAM
BEHERA

R.C.ROUT

BIKRAM
BEHERA

R.C.ROUT

BIKRAM
BEHERA

P.K.MISHRA

BIKRAM
BEHERA

BIKRAM
BEHERA

BIKRAM
BEHERA

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

DR (J)

DR (J)

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

COURT
NO. 3
OLD

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
01

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

SECOND
APPEAL

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-4)

No-4)

No-4)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)



61

62

63

64

65

66

67

68

69

70

71

72

27990/20
23

27991/20
23

27992/20
23

27993/20
23

27994/20
23

27995/20
23

27996/20
23

27997/20
23

27998/20
23

27999/20
23

28000/20
23

28001/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
8726/201
6

WP (C) -
13608/20
le

WP (C) -
13611/20
le

WP (C) -
8174/200
8

WP (C) -
15776/20
16

WP (C) -
6162/202
3

WP (C) -
15773/20
16

WP (C) -
24229/20
17

ABLAPL-
2001/202
3

ABLAPL-
1988/202
3

ABLAPL-
1989/202
3

ABLAPL-
1990/202
3

BIKRAM
BEHERA

BIKRAM
BEHERA

BIKRAM
BEHERA

C.R.NAYAK

BIKRAM
BEHERA

R.C.ROUT

BIKRAM
BEHERA

BIKRAM
BEHERA

SURENDRA
DAS

S. DASH

PABITRA
KUMAR
MOHANTY

P. C. DAS

CHIEF
JUSTICE
'S

COURT

COURT
NO. 1

COURT
NO. 1

COURT
NO. 3

COURT
NO. 1

COURT
NO. 3
OLD

COURT
NO. 1

COURT
NO. 1

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
03

Order
Dtd.
2023-03-
03

BAIL-
2 (CRMI
NAL
MISC-
2)

Order
Dtd.
2023-03-
29

Order
Dtd.
2023-03-
06

BAIL-
1 (CRIM
INAL
MISC-
1)

Order
Dtd.
2023-03-
29

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-3)

No-11)

No-11)

No-5)

No-5)



73

74

75

76

77

78

79

80

81

82

83

84

28002/20
23

28003/20
23

28004/20
23

28005/20
23

28006/20
23

28007/20
23

28008/20
23

28009/20
23

28010/20
23

28011/20
23

28012/20
23

28013/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

ABLAPL-
1994/202
3

ABLAPL-
1995/202
3

ABLAPL-
2000/202
3

ABLAPL-
2003/202
3

WP (C) -
12454/20
08

WP (C) -
6517/202
3

WP (C) -
6520/202
3

ABLAPL-
2004/202
3

ABLAPL-
2005/202
3

ABLAPL-
2006/202
3

WP (C) -
6552/202
3

ABLAPL-
2007/202
3

SANTOSH
KUMAR
DWIVEDY

PRASANNA
KUMAR
PATRA

P. N.
NAYAK

T. R. DAS

L K NAYAK

SITANSU
MOHAN
SINGH

SITANSU
MOHAN
SINGH

NIRANJAN
MALLICK

P. K. DASH

ASHOK
KUMAR
SAHOO

BRAJA
MOHAN
SARANGI

JYOTI
PRAKASH

Q

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 22

COURT
NO. 20

COURT
NO. 20

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 20

COURT
NO. 2

2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

BAIL-
1 (CRIM
INAL
MISC-
1)

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



85

86

87

88

89

90

91

92

93

94

95

96

97

28014/20
23

28015/20
23

28016/20
23

28017/20
23

28018/20
23

28019/20
23

28020/20
23

28021/20
23

28022/20
23

28023/20
23

28024/20
23

28025/20
23

28026/20
23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

09.

23

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

03.

20

20

20

20

20

20

20

20

20

20

20

20

20

WP (C) -
6554/202
3

ABLAPL-
2011/202
3

WP (C) -
6555/202
3

ABLAPL-
2013/202
3

WP (C) -
6558/202
3

WP (C) -
6559/202
3

ABLAPL-
2014/202
3

WP (C) -
6561/202
3

ABLAPL-
2015/202
3

WP (C) -
6562/202
3

ABLAPL-
2016/202
3

ABLAPL-
1986/202
3

WP (C) -
6564/202
3

BRAJA
MOHAN
SARANGI

SUBRATA
PANDA

BRAJA
MOHAN
SARANGI

DILLIP
SAMAL

BRAJA
MOHAN
SARANGI

BRAJA
MOHAN
SARANGI

JADUNATH
PRADHAN

BRAJA
MOHAN
SARANGI

DEBASHREE
PARIDA

BRAJA
MOHAN
SARANGI

JADUNATH
PRADHAN

BALARAM
SINGH

BRAJA
MOHAN
SARANGI

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

COURT
NO. 2

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.
2023-03-
06

Order
Dtd.

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

(Seat

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)

No-5)



2023-03-

06
Order
ABLAPL-
28027/20 (09.03.20 BALARAM COURT  Dtd.
23 23 ;985/202 SINGH C-O No. 2 [2023-03- (Seat No-5)
06
Order
WP(C)- BRAJA
22028/20 g§'°3'2° 6565/202 MOHAN c.o. ggURg 2;35_03_ (Seat No-5)
3 SARANGI :
06
28029/20 (09.03.20 "E(C) - g g COURT giier
23 23 2587/202 MOHANTA C-O0- No. 20 [2023-03- (Seat No-5)
06
WP (C) - Order
28030/20 (09.03.20 ASHOK COURT  Dtd.
23 23 0334/202 ‘womar mour ©'©* No. 20 |2023-03- (Seat No-3)
06
WP (C) - Order
28031/20 (09.03.20 ASHOK COURT  Dtd.
23 23 $331/202 wumar rour ©©' No. 20 2023-03- (Seat No-3)
06
Order
WP (C) - COURT
28032/20 109.03.20 so0g/50o 's. BpISWAL |c.0. No. 2 Dtd (Seat No-5)
23 23 2023-03-
3 OLD
06
ABLAPL- |MANAS Order
28033/20 09.03.20 [ o AN c.o. |COURT  Dtd. (Seat No-5)
23 23 NO. 2 [2023-03-
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